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Learned counser for the parties are or".ffirn"o .o
nred the synopsis and the rist #;"-:","':: ::::::1'""sel 

have stated that thev have arreadv

been heard. The relevance or,,t,n" 

judgments on which they intend to rely. Arguments have already
ne application for filing additional documents at this late stage after theconclusion of arguments and filing citations shall arso be considered whire passing the order on tne mainpetition.

List on 10.11.2016

s 4/- s4r-a (Rlvaradharajanf
Member (fudicial) (Mah-araj Krishan Han j ura)

Member (Judicial)


